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Multiplicity of Agencies in Delhi

*824. SHRI M. L. SONDHI: Wil
the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government are taking
any steps to end the multiplicity of
agencies which are seriously impeding
the planned development of Delhi; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
(a) and (b). The Administrative Re-
forms Commission have made certain
recommendations in this behalf. These
recommendations are under 2xamina-
tion in consultation with the Delhi
Administration,
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